\ 2261 TEM NO. 53 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR, RAJESH KUMAR GCEL
Petition(s) for Special Leave to Appeal (C No(s). 34779/2016
CHANDRA KANTA JAWAHAR LAL PUBLI C CHARI TABLE TRUST & ORS
Petitioner(s)
VERSUS
SHRI GAUTAM ROHTAG Respondent ( s)
(with appln. (s) for pernmission to file additional docunents and
interimrelief and office report)
W TH
SLP(C) No. 34376/ 2016
(Wth WTH APPLN. (S) FOR permission to file additional documents
and InterimRelief and Ofice Report)
Date : 10/04/2017 This petition was called on for hearing today.
For Petitioner(s)
Ms. Babita Sant, Adv.
Ms. Malini Poduval , Adv.

For Respondent (s)
Ms. Shweta Sharnm, Adv.

Di ggaj Pat hak, Adv.
M . Shantanu Parashar, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Count er af fidavit and r ej oi nder af fidavit have al r eady
been filed in both the matters.
Both the matters stand conpl ete.
Registry to process t he matters for bei ng listed before
the Hon&#39; bl e Court, as per rules.
(RAJESH KUMAR GCEL)
Regi strar



